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I, Ankit Singh aged about 38 years S/o Shri Ajit Singh, presently posted as

Regional Officer, Uttar Pradesh Pollution Control Board, Ghaziabad, Uttar

Pradesh, do hereby solemnly affirm and state on oath as under:

1.

That I, the Deponent in the above captioned matter am fully conversant with
the facts of the case and is competent and authorized to swear the present

report.

That I state that the contents of the report have been drafted by my counsel
on my instructions and the contents of the same are true to my knowledge

and nothing material has been concealed therefrom.

I. BACKGROUND OF THE MATTER

That in the present matter, the issue is with respect to a pond opposite
religious place of Siddha Peeth Devi Temple at village Dasna, district
Ghaziabad at Khasara nos. 2076, 2077, 2078 which has got polluted due to
dumping of garbage and discharge of untreated sewage and causing health
hazards td local people besides damaging the crop in surroundings

agricultural fields.
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IL. DIRECTIONS OF THIS HON’BLE TRIBUNAL VIDE ORDER DT.

09.04.2025

. That the present matter was last listed for hearing on 09.04.2025, wherein
this Hon’ble Tribunal directed as under:

“l. Learned Counsel for State of Uttar Pradesh and UPPCB seeks two
months time for filing of further progress report.

2. Further progress report be filed within two months.”

III. INSPECTION OF THE SAID SITE ON 09.06.2025

. That the inspection of the said site was carried out by the officials of UPPCB
on 09.06.2025 in the presence of Executive Officer, Nagar Panchayat Dasna,

Ghaziabad.

IV. COMMUNICATIONS WITH EXECUTIVE OFFICER, NAGAR

PANCHAYAT, DASNA

. Having regard to observation made during the visit a letter was written by
UPPCB to Executive Officer, Nagar Panchayat Dasna, Ghaziabad on

12.06.2025. That vide the said letter it has been directed to the Executive
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Officer, Nagar Panchayat, Dasna to provide a compliance report upon the
following points:

e During the inspection, it was found that as per the proposed plan, the
works related to installation of Grit Chamber, Sludge Removal
System, and Tertiary Treatment Units in the Sewage Treatment
Plant (established for treatment of domestic effluent) have not been

completed. Kindly provide details of the action taken in this regard.

e The temporary unpaved drain constructed to carry domestic effluent
from nearby residential premises to the pond has not been fully
concretized. Kindly provide details of the action taken for its complete

concretization.

® Details regarding the de-silting of the pond.
A Copy of the letter dt. 12.06.2025 has been annexed herewith as

ANNEXURE A-1.
7. That in response to UPPCB letter dated 12.06.2025 a report dated

25.06.2025 was received from Executive Officer, Nagar Panchayat Dasna,

Ghaziabad. That the said letter states as under:

03 JUL 200
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® The Sludge Removal System and Tertiary Treatment Units have
been installed. The construction work of the Grit Chamber is in

progress and will be completed shortly.

e In the matter at hand; the pond mentioned in the petition was jointly
measured on 05.03.2025 by the Naib Tehsildar and Lekhpal of the
Revenue Department along with the Executive Officer of Nagar
Panchayat, Dasna. Pursuant to the said measurement, illegal
encroachments were removed by the Revenue Administration team.
However, certain local individuals raised objections at the Tehsil level
regarding the said measurement. To address this, a re-measurement
was conducted by the Tehsil authorities, and the dispute has now been

resolved.

e To carry the wastewater from the population residing near the said
pond to the STP plant, construction of an RCC drain is underway and
is approximately 90% complete. During the construction, due to a
dispute related to the site measurement, local fesidents had halted the

work, which led to an interruption in construction over a stretch of

m L
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about 150 running meters. However, the Revenue Team has
conducted fresh measurements and resolved the dispute. The
remaining portion of the drain will be completed soon, and the
connection of the drain to the STP plant will be finalized at the
earliest. The Utilization Certificate of the first installment has been
submitted to the Government, and a request letter has been sent for the

release of the second installment.

® The de-silting work of the pond has been completed. The silt
removed was intended to be cleared off via auction, and public notices
were published in Amar Ujala and Dainik Jagran newspapers dated
28.08.2024, scheduling the auction on 11.09.2024. However, no
participants turned up for the auction. Subsequently, Nagar Panchayat
Dasna again published notices in Amar Ujala on 18.05.2025 and Yug
Karwat on 19.05.2025, scheduling the auction on 26.05.2025, but no
one participated this time either. Therefore, the silt will be cleared off

after the monsoon season.

A Copy of the letter dt. 25.06.2025 has been annexed herewith as

ANNEXURE A-2.

Y -
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VI. LATEST INSPECTION OF THE SAID SITE

. That the latest inspection of the said site was conducted on 26.06.2025.
A Copy of the inspection report has been annexed herewith as ANNEXURE

A-3.

i. Observations during the inspection:

® During inspection it was observed that Nagar Panchayat Dasna,
Ghaziabad has installed the Sewage Treatment Plant (STP) of 100
KLD SBR technology for treatment of domestic effluent coming from
hearby area of the pond. The STP consists of collection tank,
biological reactor, treated water tank, ozonator, hydroheal reactor,
sludge removal system. Further the work of installation of grit
chamber was found in progress and expected to be completed soon.
Photographs of the STP have been annexed with the inspection

report i.e. ANNEXURE A-3.

e ]t is pertinent to mention that Nagar Panchayat Dasna, Ghaziabad had
constructed a temporary kacha drain to prevent discharge of nearby
area in pond which is connected to Dasna drain. During the visit the

work of converting the kacha drain into pakka drain was found in

‘3 3 “UL 2&23
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progress. As informed by the Executive Officer, Nagar Panchayat
Dasna, Ghaziabad construction of the drain is almost 90% completed
and the remaining work will be completed soon. That the total stretch

of the drain is approx 1.2 kms and the 150 metres of the stretch has

been left as informed by the Executive Officer, Nagar Panchayat,

Dasna. Further at the time of inspection no domestic effluent was

found to being discharged in the pond.
Photographs of the Drain have been annexed with the inspection

reporti.e. ANNEXURE A-3.
® During inspection Sewage Treatment Plant (STP) was found

operational and samples from inlet and outlet of STP were collected.

That as per results of the sample collected from the outlet of STP,

parameters are complying with the prescribed norms.

A Copy of the analysis report has been annexed herewith as

ANNEXURE A-4.

® The de-silting work of the pond in question has been completed.

Further during inspection it was informed by the Executive Officer,
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Nagar Panchayat Dasna, Ghaziabad that the silt will be lifted and
cleared off after the rainy season.
Photographs of the Pond have been annexed with the inspection

report i.e. ANNEXURE A-3.

9. That in view of the aforementioned facts and circumstances, it is most
respectfully submitted that substantial compliance has been effected with the
directions issued by this Hon’ble Tribunal. The Uttar Pradesh Pollution
Control Board continues to remain vigilant and is committed to ensuring
sustained compliance with the applicable environmental standards and
directions of this Hon’ble Tribunal. The present report is filed for the
gracious consideration of this Hon’ble Tribunal and for such further orders
or directions as may be deemed just and proper in the facts and

circumstances of the case.

 10.That the present report is submitted for the kind perusal and further

_,(’

DEPONENT

directions of this Hon’ble Tribunal.
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VERIFICATION

Verified at (_jLaz‘gmgc!a on this =2 day of July, 2025, that the

contents of the above affidavit from paragraphs 1 to 10 are believed to be
true and correct to the best of my knowledge and belief. No part of it is false

and nothing material has been concealed therefrom.

of

PONENT

ATTESTED |

(Sandeep
. Reg. N2
e/ HOTaRY
4 v e
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Progress report in reference to order dated 09.04.2025 passed by Hon’ble
National Green Tribunal Principal Bench, New Delhi in OA No. MA No. 48/2022
In OA No. 30/2022 Afsar Ali Vs State of U.P.

1.Background:-

Hon’ble National Green Tribunal (here in after referred to as NGT) vide its order
dated 09.04.2025 in the above said matter has passed certain directions, relevant
portion is reproduced here under:

“.....c.... 1. Learned Counsel for State of Uttar Pradesh and UPPCB seeks two
months time for filing of further progress report.

2. Further progress report be filed within two months........................

2.Compliance/Action taken:-

In compliance to the order dated 09.04.2025 passed by Hon’ble National Green
Tribunal, New Delhi inspection of site in question was carried out by Officials from
Uttar Pradesh Pollution Control Board, Ghaziabad on 09.06.2025 in presence of
Executive Officer, Nagar Panchayat Dasna, Ghaziabad. Having regard to observation
made during the visit a letter was issued to Executive Officer, Nagar Panchayat
Dasna, Ghaziabad on 12.06.2025 for providing informations regarding handling,
treatment and disposal of liquid and solid waste as well as prevent discharge there of
in the pond. Copy of letter dated 12.06.2025 is annexed as Annexure-1.

In response to UPPCB letter dated 12.06.2025 a letter dated 25.06.2025 was
received from Executive Officer, Nagar Panchayat Dasna, Ghaziabad. Copy of letter
dated 25.06.2025 is annexed as Annexure2.

Subsequently latest inspection of site in question was carried out on .
26.06.2025 and facts are as follows:-

(a) During inspection it was observed that Nagar Panchayat Dasna, Ghaziabad has
installed the Sewage Treatment Plant (STP) of 100 KLD SBR technology for
treatment of domestic effluent coming from nearby area of the pond. The STP
consists of collection tank, bbiological reactor, treated water tank, ozonator,
hydroheal reactor, sludge removal system. Further the work of installation of
grit chamber was found in progress and expected to be completed soon.

Photograph of STP is given below:-
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.~ Dasna, Uttar Pradesh, India - .

= Mghfemr7, Ward No 8, Dasna, Uttar Pradesn 201015, ; . Maht+mr7, Ward Mo 8, Dasna, Uttar Pradesh 201015
ndia o India

= Lat 28679299° Long 77524375 7 Lat 28679132° Long 77524456°

I 09/06,2025 03:05 PM GMT +05:30 g 09/06/2025 03:07 Pit GMT +05:30
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(b)It is pertinent to mention that Nagar Panchayat Dasna, Ghaziabad had
constructed a temporary kacha drain to prevent discharge of near by area in
pond which is connected to Dasna drain. During the visit the work of
converting the kacha drain into pakka drain was found in progress. As
informed by Executive Officer, Nagar Panchayat Dasna, Ghaziabad
construction of the drain is almost 90% completed and the remaining work will
be completed soon. Further at the time of inspection no domestic effluent was
found to being discharged in the pond. During visit photograph taken is given

below:-

s 4 Dasna, Uttar Pradesh, India B o Dasna, Uttar Pradesh, India
% | Mght-mr/, Ward No B, Dasna, Uttar Pradesh 201015, - Mghf+mr7, Wara No 8, Dasna, Uttar Pradesh 201015,
. India india
Mo+, Lat 28679199 Long 77524583° Lat 28.679228° Long 77524304°
W 06{2025 03:10 PM GMT +05:30
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(c)During inspection Sewage Treatment Plant (STP) was found operational and
sample from inlet and outlet of STP was collected. The results of sample

collected are given below:-

Name of Samplin | pH Color |B.O.D |C.OD [T.S.S Total Fecal
STP g Point mg/L | mg/L |mg/L | coliform | coliform
MPN/100 | MPN/100

ml ml

100 KLD |Inlet of
6.89 Turbid 57.0 |233.0 |135.0 27x10° 22x10°

STP STP
Dasna Outlet
Ghaziabad |of STP | 7.36 | Colourless | 18.0 94.0 |45.0 2100 830

Remark:-As per results of sample collected from outlet of STP, parameters are
complying the prescribed norms.
(d) The de-silting work of the pond in question has been completed. Further during
inspection it was informed by Executive Officer, Nagar Panchayat Dasna,
Ghaziabad that the silt will lifted after the rainy season. During visit

photograph taken is given below:-

. i 2 e
?‘-J 028 Hap Camern z . . I""‘E G Map Camers

e~ Dasna, Uttar Pradesh, India £ - Dasna, Uttar Pradesh, India
§ Mght+mre7, Ward No 8, Dasna, Uttar Pradesh 201015, oy ; ' Mghtsme7, Ward o 8, Dasna, Uttar Pradesh 201015,
India T india
Lat 28.679337° Long 77524372 F SR Lat 28,679335° Long 7752437°
08/06/2025 03:05 PM GMT +05:30 09/06/2025 03:04 PM GMT +05:30

3.0Observation:-

I.  During the visit it was observed that the work of installation of STP 100 KLD

SBR technology has been completed. and found operational except grit
chamber. However the work of installation of grit chamber is in progress and

expected to be completed soon.
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ll.  The work of converting kacha drain into pakka drain is in progress and the
remaining work of drain will be completed shortly.
The above inspection report is being submitted for kind consideration and

necessary action please.

W

(Vipul Kumar)
A.E.E.
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REGIONAL OFFICE

POLLUTION CONTROL BOARD

GHAZIABAD
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ANALYSIS REPORT OF STP 100 KLD Dasna

Collected by- Vipul Kumar, AEE

Sample Date-09.06.2025

Name of |Sampling | pH Color |B.O.D |C.O.D |TS.S Total Fecal
STP Point mg/L | mg/L |[mg/L | coliform coliform
‘ MPN/100 | MPN/100
_ ml ml
1I00KLD [Inlet of STP | 6.89 Turbid | 57.0 233.0 [135.0 27x10° 22x10°
STP Dasna | Outlet of
Ghaiabad STP 7.36 |Colourless | 18.0 940 | 45.0 2100 830
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